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Advocate Md Rayhan Ali 

Incidents of killings at the border are increasing day by day. Cross-border infiltration has 

become a major socio-economic threat in South Asian countries today. Every year 

hundreds of thousands of people cross the border illegally for various reasons. Besides, 

smuggling has increasingly become a law and order problem in the Indo-Bangladesh 

border areas. The firing by the Indian Border Guard Force (BSF) to prevent this smuggling 

and border crossing is increasing the number of border deaths. 

 

The news of killings at the border is not new but it is old but still there is no permanent 

solution to stop the killings at the border. Many citizens of this country like Felani, Swarna 

Das, Shri Jayanthar have to die in firing by the Indian Border Security Force (BSF). Such 

indiscriminate killings by BSF are protested by our state. Most of those protests are in the 

letter of protest sent to the Indian High Commission in Dhaka. Amidst these strong 

condemnations and protests, the India-Bangladesh Border Guards flag meeting is almost 

over and may remain. Unfortunately, the Indian authorities have always condoned these 

killings. No one knows when such brutality of Indian BSF will end. 

 

Recently, two cases of killings on the border have become much discussed and criticized 

in the media.  

 

On September 1, Swarna suddenly saw the BSF as soon as she reached the reservoir 

near Lalarchak border of Sharifpur union of Kulaura upazila of Moulvibazar. At that time 

he was terrified and begged to take us under the shelter of Merona law. Instead of replying 

to the words spoken in Bengali, the chest of the schoolgirl Swarna was grazed by BSF 

bullets. Bangladesh has formally protested to the Indian government over the killing of 

Swarna DasIn a letter of protest sent to the Indian High Commission in Dhaka on 

Thursday (September 5), Bangladesh strongly condemned and protested such brutal 

incident and expressed deep concern over the incident. 

 

The leaders of the anti-discrimination student movement called for immediate action to 

stop the border killings at the international and global level. They said steps should be 

taken to bring the BSF personnel who killed Swarna Das to justice. 

 

The second is the firing by the Indian Border Security Force (BSF) of a Bangladeshi 

teenager named Shri Jayant (15) at Dhantala border at Baliadangi in Thakurgaon. The 
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incident happened on Monday (September 9) morning in Baliadangi Upazila Dhantala 

border in the area adjacent to Pillar No. 393. But the body of the dead teenager was taken 

by the BSF, the relatives said. The deceased Jayant Lahiri is the son of Mahadev of 

Battali village of Dhantala Union. 

 

The most talked about incident of Indian BSF bullet shooting on the border is the Felani 

murder case. 15-year-old Felani Khatun was killed in the early hours of January 7, 2011. 

Felani was returning from India to Bangladesh with his father through Anantapur border 

in the border district of Kurigram. Felani worked as a domestic worker in New Delhi with 

her father. He was returning home for marriage. Kishori Felani was shot dead by jawans 

of Chowdhuryhat camp of BSF 181 battalion while crossing the barbed wire fence of the 

border. After Felani's murder, his body was hanging on the barbed wire fence for a long 

time. The body of the teenage girl Felani hanging on the barbed wire caused a great stir 

in the media of the country and abroad. The family of the deceased Felani claimed that 

they did not get justice in the much-discussed-criticized case. The BSF court acquitted 

the killer BSF member. After that, the case was brought to the Supreme Court of India, 

but it has not been tried even today. 

 

I don't know why it is not possible to stop killings on the border or bring it to zero! This is 

one of the many killings on the border. That is, at the beginning of the year, in the early 

morning of January 21, a BGB member, Sepoy Mohammad Raishuddin, was killed by the 

BSF on the border. Once again, there is a storm of discussion and criticism in the media 

at home and abroad about the murders on the border. The border guards of the two 

countries have given completely contradictory statements about this murder.  

According to the BSF (Border Security Force), they did not realize that the deceased was 

a member of the BGB as he was wearing a lungi and T-shirt and was seen inside the 

Indian border along with the smugglers. The BSF also commented that they do not 

understand how a BGB member can wear a lungi and T-shirt and join the gang of 

smugglers. The Indian Border Guard is also raising the question, why did a BGB member 

enter the Indian border with the smugglers in plain clothes? 

On the other hand, we were told by BGB (Border Guards Bangladesh) that while chasing 

the smugglers, their constable Mohammad Raishuddin disappeared in the thick fog and 

was shot by the BSF. The BGB was later informed that he died in an Indian hospital and 

his body was handed over to Bangladesh two days later (Wednesday). 

 

According to the information of BBC News Bangla, the National Human Rights 

Commission of India and Bangladesh should jointly investigate this incident, the Indian 

human rights organization Masum has requested.   

They say the crime of entering India's borders and alleged smuggling never carries the 

death penalty under Indian law. And BSF has no right to punish. They could have been 

arrested and taken to court, why was someone shot dead? 
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In another statistic, a human rights organization reported that between 2000 and 2019, 

the BSF killed 1,185 Bangladeshis along the Indo-Bangladesh border. Despite India's firm 

commitment to zero border killings by 2020 - 16 out of 42 civilian casualties, 23 in 2022 

and at least 22 Bangladeshi nationals have been shot dead by the BSF. 

Killings occur on the border for various reasons. Border Residents Many people cross the 

border regularly to visit relatives, shop in bazaars, and find work. Also, many people have 

to cross the border for farming in the farmland near the zero line of the border or for fishing 

in the river. Some of these engage in various petty and serious cross-border crimes. The 

Border Force is mandated to combat illegal activities, particularly drug smuggling, human 

trafficking for sex work, and the transportation of counterfeit currency and explosives. 

 

The government will work to stop the border killings, said Foreign Affairs Advisor 

MdTouhid Hossain. He said, 'When the Bangladesh-India relationship was called the 

golden chapter, there was still border killing. The government will do whatever it takes to 

stop it." 

If someone illegally trespasses on the border of a country, then he will be arrested and 

handed over to the law and will be prosecuted according to the laws of that country, but 

to shoot illegal intruders like birds indiscriminately without regard for law and court is 

completely illegal and a clear violation of human rights. 

 

We need to strengthen our country's efforts towards a permanent and effective solution 

with India and Myanmar to stop border killings.  

 

The writer is an advocate, Judge Court, Khulna 
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Patrika 

नागौर जेल: छह माह में ममले दो एचआईवी संक्रममत 

जेल में आने वाले हर बंदी का एचआईवी संक्रमण जांचने के ललए रेलिड टेस्ट हो रहा है। लिछले छह महीने 

में नागौर जेल में दो बंदी एचआईवी िॉलजलटव िाए गए। 

नागौर•Sep 14, 2024 / 08:03 pm• 

https://www.patrika.com/nagaur-news/nagaur-jail-two-hiv-infected-found-in-six-months-

18988181 

नागौर. जेल में आने वाले हर बंदी का एचआईवी संक्रमण जांचने के ललए रेलिड टेस्ट हो रहा है। लिछले छह 

महीने में नागौर जेल में दो बंदी एचआईवी िॉलजलटव िाए गए। बंलदयो ंमें भी एचआईवी संक्रमण जांचने के 

साथ उनके स्वास्थ्य को देखते हुए खासे इंतजाम होने लगे हैं। लमे्ब समय वाले बंलदयो ंकी हर छह माह में 

एचआईवी व टीबी जांच कराने के आदेश हैं। 

सूत्ो ंके अनुसार कुछ माह िहले हत्याकाण्ड के एक आरोिी का जेल में रेलिड टेस्ट हुआ तो एचआईवी 

िॉलजलटव िाया गया था। अलगे चरण में जेएलएन अस्पताल में हुई जांच के बाद उसे एड्स संक्रलमत होने की 

िुलि कर दी गई थी। इसके अलावा नागौर/मेड़ता जेल में आए बंलदयो ंके एचआईवी टेस्ट में दो अन्य बंदी भी 

संक्रलमत/िॉलजलटव िाए गए। इसके अलावा लिछले िांच साल में करीब दो दजजन से अलिक बंलदयो ं के 

एचआईवी संक्रलमत/िॉलजलटव होने का खुलासा हो चुका। इसके अलावा टीबी, लसफललश, हैिेटाइलटस व 

एसटीआई की जांच जेल में हो रही है। मुख्यतया एचआईवी व टीबी की जांच है।सूत् बताते हैं लक नागौर/मेड़ता 

में आने वाले सभी बंदी लवचारिीन होते हैं। 

कोई दो-चार माह में ही यहां से चला जाता है तो कोई तीन-चार साल से बंद है। नागौर में तो मलहला बंदी भी 

रहती हैं। कुछ समय िहले रािर ीय मानवालिकार आयोग (एनएचआरसी) और लफर राजस्थान उच्च न्यायालय 

ने भी जेल के बंलदयो ंके स्वास्थ्य का िूरा ध्यान रखने के आदेश लदए थे। आयोग ने जहां हर छह माह में टीबी 

व एचआईजी जांच कराते रहने को कहा वही ंउच्च न्यायालय ने भी जेल में बंलदयो ंके स्वास्थ्य को लेकर िूरी 

तरह सतकज ता बरतने को कहा। इसमें जेल में मेलडकल अफसर/नसज आलद की व्यवस्था करने के साथ 

आवश्यकता िडऩे िर अस्पताल की सुलविा मुहैया कराने के भी आदेश लदए थे। 

सबकी होती है एचआईवी जांच 

सूत् बताते हैं लक बंदी मलहला हो या िुरुष, जेल में आते ही उसका रेलिड टेस्ट होता है। इसकी ररिोटज िंद्रह-

बीस लमनट में आ जाती है। ऐसे में एचआईवी संक्रलमत/िॉलजलटव िाए जाने िर उसकी जेएलएन अस्पताल में 

जांच कराई जाती है, एड्स संक्रमण की िुलि हो जाने के बाद उसे एआरटी सेंटर के जररए दवा सलहत अन्य 

सरकारी लाभ से जोड़ लदया जाता है। नागौर जेल में मेलडकल अफसर/ मेल नलसिंग अफसर भी रोज मरीजो ं

की जांच करते हैं। ऐसे में लमे्ब समय रहने वाले नागौर जेल के बंलदयो ंकी भी समय-समय िर एचआईवी की 

जांच की जा रही है। 
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नशा नही ंलमलने वालो ंकी तीमारदारी मुश्किल 

बताया जाता है लक जेल में नशे की तस्करी अथवा नशेड़ी अिरालियो ंको रखना बड़ा मुश्किल काम है। वो 

इसललए भी लक आदतन नशेड़ी बंदी को नशे की खुराक नही ं लमलने िर बेचैन हो जाते हैं, उनकी 

िीड़ा/िरेशानी ऐसी की उन्हें संभालना तक मुश्किल हो जाता है। ऐसे में मेलडकल अफसर जरूरी दवा देता 

है, मामला बढऩे िर बंदी को जेएलएन अस्पताल में लभजवाया जाता है। लिछले लदनो ंचप्पल में नशे की 

गोललयां देती आई मलहलाओ ंको जेलकलमजयो ंने दबोचा था। ऐसा माना जाता है लक जेल के बंलदयो ंमें करीब 

तीस फीसदी नशे से ग्रलसत होते हैं। 

इनका कहना… 

नागौर जेल में मेलडकल अफसर व नलसिंगकमी है। ये बंलदयो ंका उिचार करते हैं। एचआईवी संक्रमण की 

जांच भी हर बंदी के ललए अलनवायज है। टीबी के रोलगयो ंको दूसरी जेल में लशफ्ट कर लदया जाता है। बंलदयो ं

के स्वास्थ्य का िूरा ध्यान रखा जाता है। 

-िृथ्वी लसंह कलवया, जेल उिािीक्षक नागौर 

सभी जेलो ंमें एचआईवी व टीबी जांच का कायजक्रम राजस्थान एड्स कंटर ोल सोसायटी, जेल लवभाग आलद के 

सहयोग से चलाया जा रहा है। स्वास्थ्य लवभाग के लनदेश िर ऐसे बंलदयो ंकी जानकारी जुटाकर दवा समेत 

अन्य लाभ लदलाने के प्रयास लकए जाते हैं। 

-लनतेश कुमार सोलंकी, प्रलतलनलि एनजीओ 
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